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laittto Makut Ma. May Bd 
Baker, flMr

10702.  SHRI VASANT SATHE WiU 
tfee Minister of ETROLEUM, CHEMI
CALS AND ERTILIERS be leased 
to state
(a)  hether  overn ent have ie- 
ived co laints aainst Ms. May c 
Baker, fier, and other ultinational 
J anies for rant of  COB licences 
 the

b) if so, furnish  details of COB 
j**ces ranted to etch Multinational 

*Kl Cheical Co any durin

1977-7 and 197-79 and the details of 
co laints received  and ho these 
have been disosed oX

(c) the nature of irreularities re
orted to have been co itted in 'rant 
of COB licences to  these co anies 
and the dates on hich the cases ere 
finally disosed of and

(d) in ho any cases the irreu
larities ointed out  have beenlound 
to be real and the  details of action 
taken case-ise and  the nu ber of 
cases still endin investiation

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) Dur
in the years 1977-7 and 197-79, 
hich have been referred to in art (b) 
of the uestion, no secific co laints 
concernin the rant of COB licences 
to secific individual forein dru co
anies like May and Baker, fier etc. 
have been received.

(b) Does not arise.

(c) Does not arise.

(d) Does not arise.

RefularlflfttkMi of Servfe* of Ctecnu 
en

1070.  SHRI SACHINDRALAL SIN- 
HA WiU the Minister of IN ORMA
TION AND BROADCASTIN be leas
ed to state

(a) hether aU casual ca eran
have been reularised under reularise 
in sche e ade for Doordarshan and 
AIR Casual Staff and

(b) hether the casuals ho have 
5 days less than the  reuired days 
(fixed criteria) iven relaxation uto
5 days if not state reaaone th*refor

THE MINISTER O IN ORMATION 
AND BROADCASTIN (SHRI L. K. 
ADVANI)  (a) AU  eliible casual
Ca era en in Doordarshan have been 
offered reular osts  of Caeraen 
rade II.

(b> No, Sir. Any auch relaxation ill 
ive rise to siilar de ands fro other*
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staff artists for relaxation in the for
ula decided uon by the overnent 
for reularisin such casual artists as 
have co leted 20 days in one year 
fro 197-75 to 1977-7 or 5 Cays  
three years fro 197-75 to 197-77 or 
1975-7 to 1977-7.

Nu ber of Central Drue Institutes

1070.  SKR1MATI M OH SIN A KID- 
WAI Will  the Minister of ETRO
LEUM, CHEMICALS AND ERTILI
ERS ibe leased to state

(a) hat is the total  nu ber of 
Central Dru Institutes in the country, 
their location and the nu ber ol e
loyees orkin in these Institutes

(b) the nu ber of accidents that 
Have occurred (both fatal and other
ise) durin the last to years

(c) hether it is a  fact that for 
atters of co ensation these institu
tes are not covered by any roer co
ensation act or labour by-las

(d) if so, the reasons for the sae 
and

(e) the stes that are roosed to 
lie taken to ake a ends in the above 
context

THE MINISTER O TOEtOLJSt, 
CHHMICALS  AMD   ERTILIEHS 
(SU H. N. BAHU UNA) (a) to e). 
Infor ation is bein collected and ill 
be laid on the Table of the House.

tMtaflftt to Taj doe to Ther al SUr 
ftoni   XaAttfttteft

10705. SHRl   ABITEA MOHAN
RADHAN Will the Minister of E
TROLEUM, CHEMICALS At> ERTL 
LIfiSBKS be leased to Mate

.(a) hether  the  Taj is bad
ly  olluted  by  the  taxshere 
due  to  location  of  industries 
like  the  to  ther al  stations 
and other industries, slus ot various 
tyes nearby

b) hether in vie of the. Interna
tional lace of visit and in c sjdejra- 
ition of aintainin a cal and clean

atoshere, the U.. overn ent has 
been advised not to allo location of 
any further industries nearby and

(c)  hether there is a  roosal to 
shift the ther al stations at Ara to 
a distant lace

THE MINISTER O ETROLEUM, 
CHEMICALS  AND  ERTILIERS 
(SHRI H. N. BAHU UNA) (a) to (c). 
In vie of the a rehensions raised in 
various uarters about the ossible ad
verse environ ental  i act of the 
Mathura Refinery on the historical o
nuents in and around Ara, esecial
ly the Taj M ihal, the overnent had 
a ointed an Exert Co ittee to su
est easures for keein the environ
ental i act of the Mathura Refin
ery to the ini u. In  its reort, 
hich as laced in the Lok Sabha on 
1..7, the Co ittee, based on the 
data ade available as ell as the re
sults of the studies and investiations 
undertaken, has co e to the ccncluson 
that there is substantial level of ollu
tion of sulhur dixide and articulate 
atter in the Ara reion and that the 
ossible sources are all coal users con
sistin of to oer lants, a nu ber 
of s all industries  ainly foundries 
(a roxi ately 250) and the Railay 
Shuntin yard. The  Co ittee has 
ade a nu ber of reco endations in 
order to reduce substantially the exist
in levels of ollution and to forestall 
creation of any future source of ollu
tion. One of the reco endations is 
that stes ay be taken to ensure that 
no ne industry includin s all indus
tries or other units hich can cause 
ollution Aare  located, nfthrest t 
the Taj Mahal. The Co ittee has 
also reco ended that early stes ay 
be taken to close do n the to existin 
oer lants in Ara. The reco en
dations of the Co ittee are resently 
under consideration of  the overn
ent.

roduction of rrottafix Hndrolyiate

1070.  SHRI VIJA  KUMAR MAXr 
HOTRA Will the Minister of ETRO
LEUM, CHEMICALS  AND ERTI
LISERS be leased to state

ta) hat is rotinex Hudrolysate. 
is It a dru or food




